
 
 
 
 

 
 

 
 

 
    

    

 

 

 

 

          

 

    

 

 

 

 

 

 

CONT.CAS (C) 24 of 2009 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

30.10. 2013 

List this case on 31/10/2013. 

JUDGE 

P.P.Lamare 



 
 
 
 

 
 

 
 

 
    

         

 

 

 

 

 

          

 

 

 

MC (ARB.A) 92 of 2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

30.10. 2013 

As prayed for by the learned counsel appearing for the 

respondent, list this case on 20/11/2013. 

JUDGE 

P.P.Lamare 



 
 
 
 

 
 

 
 

 
    

       

          

 

   

     

 

 

 

 

          

 

    

 

 

 

 

 

 

 

CONT.CAS (C) 30 of 2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

30.10. 2013 

Peruse Office note dated 17/9/2013 which indicates that 

steps have been taken for service of notice to respondents No. 1 & 2 

by registered post with A/D on 17/9/2013. 

Await service report. 

List this case again on 13/11/2013. 

JUDGE 

P.P.Lamare 



 
 
 
 

 
 

 
 

 
    

      

   

   

     

 

 

 

 

          

 

 

MC. CONT (C) 139 of 2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

30.10. 2013 

Mr. H L Shangraiso, learned counsel appearing for the 

respondent prays for 3 (three) weeks’ time for filing affidavit-in-opposition. 

Prayer is granted. 

List this case again on 20/11/2013. 

JUDGE 

P.P.Lamare 


